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MR. DEPUTY· SPEAKER : The 
question ia : 

"That leave be  IIranted to introduce a 
Bill to provide for frcc lepl aid to poor 
and needy perlOlIlI involved in criminal 
cases." 

The MotiOll WGI adopted. 
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DEUU ADMINISTRATION 
(AMENDMENT) BILL. 

Amendmellt 0/ sectloll 3,22, etc. 
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MR.. DEPUTY·SPBAKBR. : Tho 
quoation i, : 

"That leave be IIfBDted to introduoe 
a Bill to amend the Delhi AdminiatratiOll 
Act, 1966." 

The Mot/OIl WAr adepted. 
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